
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

From

To,

Sub:

Ref:-

Shri Saptarshi Garg,
lolnt Registrar (Vigilance),
Gauhati High Court,
Guwahati,

Shri Debashish Saikia,
Addl. Sessions Judge cum Special Judge, POCSO

cum
i/c District and Sesslons Judge,

Barpeta.

NO.HC.VIT-144 I 2OO7 I 4995 I A

Dated Guwahati, the
A 

\ )utY 2022.

Casual leave with station leave permission.

Your Letter No. DJB./3704 (E), dtd. 15'07.2022.

Sir,

Withreferencetotheabove,Iamdirectedtoinformyouthatyourprayerfor

casual leave on 16.07.2022 with permission to leave the station, from the

evening ot L5.O7.2022 till the morning of 18.05.2022, has been granted. The next

senior most ludlcial officer at the station would remain in charge of your Court and offlce during

your absence.

Yours faithfu llY,

dt.
JT. REGISTRAR (VIGILANCE)

A datemo NO .vrr-14 2 07 49 ) )t'o+"leLL

EN

Copy to:-

1.w Project Manager, Gauhati High Court,

E I R VI

.b


